BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
SQUTHERN ZONE AT CHENNAI
ORIGINAL APPLICATION NO. 215 OF 2015

C.P Senthil,

Flushing Meadows Villa No.4,
Globus Gardens,
Kaikopalayam,

Coimbatore- 641 061

--.APPLICANT
V.

1. Tamil Nadu State Pollution Control Board,
Represented by its Chairman,
No.76, Mount Salai, Guindy,
Chennai- 6000032,

2. District Environmental Engineer,
Tamil Nadu Pollution Control Board,
Coimbatore {(Morth),

266, Mettupalayam Road,
Coimbatore- 841 043,

3. Elysium Properties Pvt Ltd,
Rep by its Authorised Representative,
699, Avinashi Road,
Coimbatore- 641 037.

...RESPONDENTS

OBJECTIONS ON BEHALF OF THE 3% RESPONDENT TO THE COMPLIANCE
STATUS AS ON 18.11.2020 AS REPORTED BY THE JOINT COMMITTEE AND
REFLECTED IN THE ORDER DATED 03.12.2020

I, G. Karthik Veeramani, son of Gopalakrishnan, the Authorized Representative of the
3* Respondent herein and having office at 689, Avinashi Road, Coimbatore- 641
037,now having temporarily come down to Chennai, do hereby solemnly affirm and

sincerely state as follows; ,
1. | submit that | am the Authorized Signatory of the 37 Respondent herein and | am

well acquainted with the facts and circumstances of the case.

* For Elysium Properties India (P)Ltd

1 Autharised Signatory




2. | submit that the Hon'ble Tribunal vide order dated 22.12.2016 constituled a Joint
Committee comprising of the Central Paollution Control Board and the 3+
Respondent to inspect the Sewage Treatment Plant constructed by the 3+
Respondent and submit a report. The said commitiee conducted the inspection
on 08.03.2017 and submitted the report before the Hon'ble Tribunal, The Hon'ble
Tribunal vide order dated 16.03.2020 and 17.09.2020 on the consideration of the
said repor, directed the said Committee to further inspect the said Plant,

3. | sincerely submit that in pursuance to the directions of the Hon'ble Tribunal, the
said Committee conducted further inspection on 18.11.2020 and submitted the
findings before the Hon'ble Tribunal. The contents of the said report were
reflected in the order dated 03.12.2020 issued by this Hon'ble Tribunal. The Para

wise reply to the said findings of the Joint Commitiee are as follows:

Para wise reply to the MNot Com

lied Findings as on 18.11.2020 of the .Jaint

Committee and as reflected in the order dated 03.12.2020 are as follows:

4. | submit that sub-paragraph 1 of paragraph 4 the order dated 03.12.2020
reflecting the compliance status as on 18.11.2020 of the said Plant is denied as
fallacious and misleading. The 3 Respondeni had duly submitted the
engineering design of the said plant with the 1* Respondent at the time of
abtaining the Consent ta Operate. The 1* Respondent only after the
ascertainment of which, had issued the Consent Qrder No: DEE/CBN/A-134
dated 30.09.2014 under Section 21 of the Air (Prevention and Control of
Pollution) Act, 1981 and the Consent Order MNo: DEE/CEN/W-134 dated
30.09.2014 under the Section 25 of the Water (Prevention and Control of

Paollution) Act, 1974. The 1* Respondent during their inspections had
communicated orally to the 3* Respondent to include diffusers in the aeration

tank of the said Plant. The induction of the said diffusers were in fact in variation

' For Elysium Properties India (P) Lid
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to the engineering design of the said Plant submitted by the 3* Respondent at
lhe time of obtaining the said Ceonsent to Operate. The induction of the said
diffusers had therefore resulted in the TSS level to be not in compliance within

the parameters as prescribed by the 1* Respondent at the time of the inspection

on 18.11.2020. The holding peried of all the tanks to operate with the induction of

a diffuser will have to be ascertained for a reasonable pericd o be able to bring
about suitable modifications to it to ensure that the TSS levels are within the
parameters as prescribed by the 1* Respondent. The 3" Respondent has
therefore ensured to bring about all the recommendations of the said Committee,
despite it bringing about a variance with the original engineering design of the
said plant submitted at the time of abtaining the Consent to Operate,

. | humbly submit that sub-paragraph 3 of the paragraph 4 of the order dated
03.12.2020 reflecting the compliance status as on 18.11.2020 are denied as
misconceived. The augmentation as required to be caried out by the 3¢
Respondent was at no point in time communicated clearly to the 3* Respondent
and till date there are also no written communications sent by the said
Commitiee or by the 1* Respondent stating the necessary augmentation to be
carried out by the 3* Respondent. Despite the same, the 3* Respondent has
strived to ensure that periodic modifications in the said plant are brought forth in
accordance with the oral instructions communicated {o them and the same is
also implemented to ensure that the efficiency of the said plant is unhindered.

| submit that sub-paragraph 4 of paragraph 4 of the order dated 03.12.2020
reflecting the compliance status as on 18.11.2020 are denied as fallacicus and
misleading. The said plant has complied with the requirements for remaving any
impediments for effective treatment of the input water by incorporating Mild Steel
Covers instead of concrete covers that will facilitate easy cleaning. The said piant

has been further designed with anaerobic treatment for lower sludge generation
For Elysium Properties India (P) Lid
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7.

and therefore the same establishes the lack of any necessity for maintaining any

or lag book or related documents to document the same. The finding of the said
Committee Is therefore misleading.

I humbly submit that sub-paragraph 5 of the paragraph 4 of the order datad
03.12.2020 reflecting the compliance stalus as on 18.11.2020 are denied as
misleading. The 3+ Respondent had duly informed during the inspections of the
said Committee, that the design of the said plant as submitted at the time of
obtaining the consent to operate of the said plant was for anaerobic treatment
and not for aercbic treatment and therefore the same was devoid of any
requirement for the incorporation of coarse bubble diffusers. Despite the same, in
pursuance to the said oral instructions, the 3 Respondent strived to implemeant
the said recommendation and ensured that the arrangements for the
implementation of the coarse bubble diffusers in the said equalization tank were
made in a limited manner accommodating to the specific engineering design of
the said plant. It is further pertinent to state that the original design of the said
plant did not provide for the wastewaler to be transferred lo the equalization tank
of the said plant. Further, the induction of harizontal centrifugal non-clog sludge,
solids- handling pumps with open impellers is required only when the solid waste
is transferred lo the aeration tank of the Sewage Trealment Plant. The plant of

the 3 Respondent is not designed to induct the solid waste into the aeration

tank and therefore there is alse no requirement for the said pumps in the said

plant.
| sincerely submit that sub-paragraph 7 of the paragraph 4 of the order dated

03.12.2020 reflecting the compliance status as on 18.11.2020 are denied as
fallacious and misleading. The design of the plant of the 3* Respondent as
submitted at the time of cbtaining the consent to operate clearly established that

the plant has been designed to include only a settling tank and not a clarifier,

For Elysium Properties India (P) L\d
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Therefore, there is no utility for a clarifier in the said plant as the sludge is not
transferred to the aeration tank and the same was also repeatedly brought to the

notice of the sald Committee and the 1* Respondent. The finding of the said

Committee is therefore untenable.

8. | submit that sub-paragraph 8 of paragraph 4 of the order dated 03.12.2020

reflecting the compliance status as on 18.11,2020 are denied as fallacious and
misleading. The said plant has been designed with anaerobic treatment at the
equalization tank 1o ensure low sludge generation and therefore the sald plant
has been designed and operated to ensure that there is lower sludge generation.
Further, due to low levels of Mixed Liquor Suspended Sclids (MLSS) in the in the
input water/waste water as was also noticed by the1* Respondent during their
inspections , there has to be a frequent transfer of sludge to the aeration tank lo
maintain the MLSS levels in the aeration tank. Therefore, this results in
insignificant amount of sludge generation which is required to be sent outside the
plant. This has also not necessitated the requirement for log book as the same is
necessitated only when the sludge is generated in significant amounts and also
frequently. The finding of the said Committee is therefore baseless.

10.1 humbly submit that sub- paragraph 11 of the paragraph 4 of the order dated
03.12.2020 reflecting the compliance status as on 18.11.2020 are denied as
false. The 3 Respondent had periodically furnished treated water samples to the
1* Respondent and the said treated waler was also analyzed at the labs of the 1*
Respondent and the said reports from the year 2016 to till date are also regularly

communicated to the 3% Respondent . The finding of the said Commitlee is
therefore fallacious.

1.1 sincerely submit that sub-paragraph 12 of paragraph 4 of the order dated
03.12.2020 reflecting the compliance slatus on 18.11.2020 is denied as

misleading. The utility and the distribution of the product water fram the said plant

for Elysium Properties India (P) Ld
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is within the discretion of the resident association, Le, the Flushing Meadows
Assoclation of the Elysium Flushing Meadows Project and not within the
discretion of the 3% Respondent. The same had also been communicated to the
1* Respondent and the Joint Committea by the 3* Respondent. The 3+
Respondent had also ensured thal the piping systems had been installed till the
entrance of each house of the said project for the purpose of utilization of the
reated water for flushing purpose. Therefore, the effective utilization of the

treated water for flushing purpose is dependent on the resident association and
not with the 3* Respondent,

12.0t is humbly submitted that the design of the said plant has been constructed for
anaerobic trealment of wastewater to ensure lower sludge generation and
optimum utilization of the wastewater. The oulput water from the said plant has
been repeatedly in compliance with the consent paraments and also the TDS
level of the underground water which was 4500 before the installation of the said
plant had also drastically reduced to 2000. The same in itself establishes that the
design of the said plant is without default and has been made to ensure
operational efficiency and to meet adverse conditions. The findings of the said
Committee have made recommendations thal require 2 varation from the
fundamental design of the said plant which was already submitted by the 3+
Respondent at the time of obtaining the Consent to Operate. The same has
subjected the 3% Respondent to undue hardship as the said changes can be

carried out only in a phased manner at the same ensuring that the operations of

the said plant are not halted.
13.1t is further pertinent to state that the 3" Respondent has ensured that most of the

recommendations of the said Committee have been complied with as reflecled in

sub-paragraph 2, 6,9, 10 of paragraph 4 of the order dated 03.12.2020.

For Elysium Properties India (P) Ld
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from the said plant has been repeatedly in compliance with the consent
paraments and also the TDS level of the underground water which was
4500 before the installation of the said plant had also drastically reduced
to 2000. The same in itself establishes that the design of the said plant is
without default and has been made to ensure operational efficiency and
to meet adverse conditions. The findings of the said Committee have
made recommendations that require a variation from the fundamental
design of the said plant which was already submitted by the 3
Respondent at the time of obtaining the Consent to Operate. The same
has subjected the 3™ Respondent to undue hardship as the said changes
can be carried out only in a phased manner at the same ensuring that
the operations of the said plant are not halted.
13. It is further pertinent to state that the 3™ Respondent has ensured that
| most of the recommendations of the said Committee have been complied
with as reflected in sub-paragraph 2, 6,9, 10 of paragraph 4 of the order
dated 03.12.2020.
It is most respectfully prayed that this Hon'ble Tribunal may be pleased to

consider the above objections by the 34 Respondent and pass appropriate

orders.
For Elysium Properties India (P) Lid
Aulhmm'mw
Solemnly ach at Chennai on BEFORE ME,
this the _{1 day of Feburary, 2021 ‘
and signed in my presence @ %@‘ W4 \'ID’\ ® ,

ADVOCATE: CHENNAI



BEFORE THE NATIONAL GREEN
TRIBUNAL

O.A No. 213 of 2015

C.P Senthil

...APPLICANT
Vs.
Tamil Nadu Pollution Control Board

& 2 Ors

... RESPONDENTS

OBJECTIONS ON BEHALF OF THE
3RP RESPONDENT

M/s. S.V.Pravin Rathinam
COUNSEL FOR THE 3RP RESPONDENT



BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

SOUTHERN ZONE AT CHENNAI

ORIGINAL APPLICATION NO. 213 OF 2015

C.P Senthil,

Flushing Meadows Villa No.4,
Globus Gardens,
Kaikopalayam,

Coimbatore- 641 061

V.

. Tamil Nadu State Pollution Control Board
Represented by its Chairman,

No.76, Mount Salai, Guindy,

Chennai- 6000032.

2

. District Environmental Engineer,
Tamil Nadu Pollution Control Board,
Coimbatore (North),

266, Mettupalayam Road,
Coimbatore- 641 043.

. Elysium Properties Pvt Ltd,

Rep by its Authorised Representative,
699, Avinashi Road,

Coimbatore- 641 037.

...APPLICANT

...RESPONDENTS

INDEX TO TYPED SET OF DOCUMENTS FILED BY THE 3R° RESPONDENT

S.No Date Particulars Pg No.
2016- 2020 Report of Analysis issued by the 1st
Respondent on the treated water ,_’ /
furnished by the 374 Respondent q

. . H-
Dated at Chennai on this the “ day of February, 2021

\M‘/"\/"‘

Counsel for the 37 Respondent




. TAMILNADU POLLUTION CONTROL BOARD,
e TRtEE , ADVANCED ENVIRONMENTAL LABORATORY
M COIMBATORE — 641 001
o T 5o By
s

Accredited Laboratory — (ISO/IEC 17025:20605)
NABL - T - 3661

REPORT OF ANALYSIS
Report No : 220. Date of Collection :19.05.2016
Analysis starting Date : 20.05.2016 Date of Receipt 1 19.05.2016
Code No & Point of Collection Analysis Completion date : 25.05.2016
1.TG19562 — STP Outlet [Treated] Sample Collected by : Tmt.T.G.Lavanya,AE,

O/0.The District Env.Engineer
266, Mettupalayam Road, Coimbatore North
Coimbatore — 641 043

SL.Ne Parameters Test Method Unit Sample-1
TG19562
i pH @ 25° C APHA 22" Edi.2012, 4500 -H® | Number 7.39
2 Total Suspended Solids @105°C APHA 22" Edi. 2012,2540 - D mg/L 8
3 BOD (3 days @ 27°C) [S 3025 -1993, Reaff:2009 mg/L 13

Remarks:< - Indicates [ess than minimum detectable limit

\, ﬁz\\»

E.S D.CS.O uthprised Siglatory

[Asgistdnt Director (Lab)}

‘Fhe test result furnished relate to the sample received. The test report shall not be reproduced anywhere except in full without the written approval of Laboratory

No.171, Swamy lyyer New Street, Ganga Garden, Coimbatore - 641 001.
Telephone: 0422 - 2340174, Email: deltnpcbcbe@omail.com, aeltnpcbcbe@gmail.com.




e TAMILNADU POLLUTION CONTROL BOARD,
ADVANCED ENVIRONMENTAL LABORATORY

COIMBATORE — 641 001

i
T A A

e et
e Accredited Laboratory — (ISO/IEC 17025:2005)
, NABL — T - 3661
REPORT OF ANALYSIS
Report No : 650, 651. Date of Collection - 10.08.2016.
Analysis starting Date : 11.08.2016. Date of Receipt : 11.08.2016. -

Code No-& Point of Collection Analysis Completion date : 22.08i§bk6.

1.TG10861 — Collection tank Outlet [Untreated] Sample Collected by : ’E‘mt.T.G.La';/anya,AE,

2. TG10862 — STP Outlet [Treated] O/0.The District Env.Engineer
266, Mettupalayam Road, Coimbatore North

Coimbatore — 641 043

Sample-1- | Sample-2
SL.No Parameters Test Method Unit | TG10861 | TG10862
1 pH@ 25° C APHA 22" Edi2012, 4500 —H® | Number 6.91 6.98
2 | Total Suspended Solids @105°C | APHA 22" Edi. 2012,2540-D | mg/L 16 12
3 BOD (3 days @ 27°C) IS 3025 -1993, Reaff:2009 mg/L 15 8
4 CcOD APHA 22°9 Edi. 2012 -5220-B | mg/L 48 16
5 Ammonical Nitrogen APHA 22°°Edi 2012 - 4500 NH; | mg/l 35 39
6 Total Nitrogen APHA 22°Edi2012 — 4500 NO, | mg/t 0.731 12.7
| ' APHA 22 Edi.2012 — 4500 NO, '

Remarks:< - [ndicates less than minimum detectable limit

sl
tory
[Ass)stant Director (Lab)]

%ﬁs\@}té

D CfO

The test result fumnished relate to the sample received. The test report shall not be reproduced anywhefe except in fult without the written approvat of Laboratory

No.171, Swamy Iyyer New Street, Ganga Garden, Coimbatore - 641 001.
Telephone: 0422 - 2340174, Emall: deltnpcbcbe@gmail.com, aeltnpcbchbe@gmail.com.




e - TAMILNADU POLLUTION CONTROL BOARD,

T ——

PRI ADVANCED ENVIRONMENTAL LABORATORY

————— COIMBATORE — 641 001
Lo Accredited Laboratory — (ISO/IEC 17025:2005)
NABL - T - 3661
REPORT OF ANALYSIS
Report No 2993, ' Date of Collection :27.10.2016.
Analysis starting Date : 28.10.2016 Date of Receipt :28.10.2016.
Code No & Point of Collection ’ Analysis Completion date : 03.11.2016.
1.CV — 14— Treated water tank [Treated] ' Sample Collected by : Tmt.Er.C.Vanaja,AE,
' ' O/0.The District Env.Engineer
266, Mettupalayam Road, Coimbatore North
Coimbatore — 641 043
: - Sample-1
SLNo Parameters Test Method Unit
Cv-14
R 6.96
1  pH@25°C APHA 22" Edi.2012, 4500 -H" Number
2 Total Suspended Solids @105°C | APHA 22 Edi. 2012, 2540 - D mg/L 6
3 BOD (3 days @ 27°C) IS 3025 -1993, Reaff:2009 mg/L . 4

Remarks:< - Indicates less than minimum detectable limit

D.CS.O

The test result fumished relate to the sample received. The test report shall not be reproduced anywhere except in full without the written approval of Laboratory -

No.171, Swamy Iyyer New Street, Ganga Garden, Coimbatore - 641 001.
‘Telephone: 0422 - 2340174, Email: deltnpcbcbe@gmail.com, aeltnpcbcbe@gmail.com.




R— TAMILNADU POLLUTION CONTROL BOARD,

EXINT ADVANCED ENVIRONMENTAL LABORATORY
et COIMBATORE - 641 001
R e
o e 22wy

<&Eg7

Accredited Laboratory — (ISO/IEC 17025:2005) NABL —T - 366
} -T - 1

REPORT OF ANALYSIS
Report No - :1084. , Date of Collection - 22.11.2016.
Analysis starting Date : 23:11.2016. Date of Receipt :23.11.2016..
Code No & Point of Collection Analysis Completion date : 28.11.2016.
1.CV =22 — Treated sewage tank [Treated] ~ Sample Collected by : Tmt.Er.C.Vanaja,AE,

O/0.The District Env.Engineer

266, Mettupalayam Road, Coimbatore North
Coimbatore — 641 043

Sample-1
SLNe Parameters Test Method Unit CV-22
1 pH@ 25°C APHA 22" Edi.2012, 4500 —-H" Number 6.8
2 Total Suspended Solids @105°C | APHA 22" Edi. 2012,2540-D mg/L 8
3 BOD (3 days @ 27°C) IS 3025 -1993, Reaff:2009 mg/L -
4 COD APHA 22" Edi. 2012 — 5220-B mg/L 7
5 ~ Ammonical Nitrogen APHA 22" Edi.2012 — 4500 NH; mg/l 6.7
APHA 22" Edi.2012 — 4500 NO,
6 Total Nitrogen mg/l 6.09
APHA 22" Edi.2012 — 4500 NO;

Remarks:< - Indicates less than minimum detectable limit

% 7}&\\\3" %@%@ 30

E.S D.C.S. |
[Assistant Director (Lab)]

The test result furnished refate to the sample received. The test report shall not be reproduced anywhere exdept in full without the written approval of Laboratory

No.171, Swamy lyyer New Street, Ganga Garden, Coimbatore - 641 001.
- Telephone: 0422 - 2340174, Email: deltnpcbche@gmail.com, aeltnpcbebe@email.com.
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TAMILNADU POLLUTION CONTROL BOARD,

i menaE ADVANCED ENVIRONMENTAL LABORATORY -
L e COIMBATORE — 641 001 5
N5 by
e Accredited Laboratory — (ISO/IEC 17025:2005) | |
NABL - T - 3661
REPORT OF ANALYSIS
Report No : 1267. Date of Collection :30.12.2016.
Analysis starting Date :02.01.2017. Date of Receipt :02.01.2017.
Code No & Point of Collection Azmlysis Completion date : 09.01.2017.
1.CV — 40 — Treated water tank [Treated] Sample Collected by : TmtEr.C.Vanaja,AE, .
Ofo.The District Env.Engineer

266, Mettupalayam Road, Coimbatore North
Coimbatore — 641 043

: | Sample-1
' SL.Ne . Parameters Test Method Unit :
CV-40
1 pH@25°C APHA 22"*Edi2012, 4500 -H Number 7.05
2 | Total Suspended Solids @103°C | APHA 22 Edi. 2012, 2540 - D mg/L 8
3 BOD (3 days @ 27°C) IS 3025 -1993, Reaff:2009 mg/L 4

Rémarks: <- Indicates less than minimum detectable limit

(3-8

—ol 7

ES

D.(f.S.O

The test result fumished relate to the sample received. The test report shall not be reproduced anywhere except in fulf without the written approvat of Laboratory

No.171, Swamy lIyyer New Street, Ganga Garden, Coimbatore - 641 001.

Telephone: 0422 - 2340174, Email: deltnpcbcbe@gmail.com,

aeltnpebebe@email.com.




— g TAMILNADU POLLUTION CONTROL BOARD,

| e ADVANCED ENVIRONMENTAL LABORATORY
R et COIMBATORE - 641 (001
o S W a0
B\
’ Aceredited Laboratory - (ISO/IEC 17 025:2005) NABL-T-3661
REPORT OF ANALYSIS
Report No : 253 Date of Collection :25.05.2017.
Analysis starting Date :26.05.2017 Date of Receipf :26.05.2017.
Code No & Point of Collection Analysis Completion date : 02.06.2017.
1.CV - 11?; — Treated Water Tank [Treated] Sample Collected by : Er.C.Vanaja, AE,
O/0.The District Env.Engineer

" 266, Mettupalayam Road, Coimbatore North
Coimbatore — 641 043.

SLNo Parameters ' Test Method Unit -Sample-1
' ' CvV-113
1 pH@ 25°C APHA 22" Edi2012,4500-H" | Number
o 7.14
-2 Total Suspended Solids @105-C APHA 22™ Edi. 2012, 2540 - D mg/l )
3 BOD (3 days @ 27°C) IS 3025 -1993, Reaff:2009 mg/l
. - 8
4 ‘COD APHA 22" Edi. 2012 — 5220-B mg/l 40
3 Ammonical Nifrogen APHA 22™ Edi.2012 — 4500 NH; mg/l <5.0
APHA 22" Edi.2012 — 4500.NO, mg/t
¢ Total Nitrogen \ 51
g APHA 22" Edi.2012 — 4500 NO; mg/l
Remarks:

< - Indicates less than minimum detectable limit

2

3 _
23wl /g
E.S DALS.0

The test result furnished selate to the

[N.A.
Authorised Signator;

[Assistant Director (Lab)]
nple received. The test report shall not be reproduced anywhere except in full without the written approval of Laboratory

No.171, Swamy Iyyer New Street, Ganga Garden, Coimbatore - 641 ¢01.
Telephone: 0422 - 2340174, Email: deltnpcbcbe@gmail.com, aeltnpcbcbe@gmail.com.




L m—— TAMILNADU POLLUTION CONTROL BOARD,
T, ADVANCED ENVIRONMENTAL LABORATORY

% : COIMBATORE - 641 001
' Accredited Laboratory - (ISO/IEC 17025:2005) NABL-T-3661
REPORT OF ANALYSIS

Report No : 423, C Date of Collection :129.06.2017.

Analysis starfing Date : 30.06.2017. Date of Receipt 130.062017. .

Code No & Point of Collection Analysis Completion date :20.07.2017.

1.CV-135 — Treated sewage tank [Treated] Sample Collected by : Er.C.Vanaja, AE,

O/o.The District Env.Engineer

No.5, Ramasamy Nagar,
Kavundampatayam (Post),
Coimbatore — 641 030.

SLNo Parameters Test Method .t Unit Sample-1
' CV-135
I pH@25°C APHA 22" Edi.2012, 4500 -H* -| Number 6.57
2 | Total Suspended Solids @105°C | APHA 22" Edi. 2012, 2540 - D mg/l .8
3 BOD (3 days @ 27°C) IS 3025 -1993, Reaff:2009 mg/l 6
4 coD APHA 22 Edi. 2012 — 5220-B mg/t 25
5 Ammonical Nitrogen APHA 22" Edi.2012 — 4500 NH; mg/l 1.8
APHA 22°¢ Edi.2012 — 4500 NO m '
% ; : i 6.094
Total Nitrogen APHA 22 Edi2012-4500NO; | mg/l

D.gRS.0

YA
an
ES . ry
‘ [Assistamd Director (Lab)] / [D§7C5.0]
The test result furnished relate to the sample received. The test report shall not be reproduced anywhere except in fisll without the written approval of Laboratory
311 & 4* Floor, No.5, Ramasamy Nagar, Kavundampalayam, Coilmbatore - 641 030,
Telephone: 0422 - 2340174, Email: deltn pchche@gmail.com, aeltnpcbcbe@gmail.com




L C— TAMILNADU POLLUTION CONTROL BOARD,
N ADVANCED ENVIRONMENTAL LABORATORY

|

COIMBATORE - 641 001
N R
|
B Accredited Laboratory - (ISO/IEC 17025:2005) NABL-T-3661
REPORT OF ANALYSIS
Report No © 1522, " Date of Collection : 19.07.2017.
Analysis starting Date  : 20.07.2017. ' Date of Receipt :20.07.2017.
Code No & Point of Collection Analysis Completion date : 01.08.2017.
1.CV — 143~ Treated Sewage Tank [Treated] Sample Collected by :Er.C.Vanaja, A.E,
' O/o.The District Env.Engineer
Neo.5, Ramasamy Nagar,
Kavundampalayam (Post),
Cotmbatore — 641 030.
- SL Parameters . Test Method Unit Sample-1
No ' CV-143
1 pPH@ 25°C APHA 22™ Edi.2012,4500-H" | Number 7.80
2 | Total Suspended Solids @105°C | APHA 22* Edi. 2012, 2540 - D mg/l 10
3 | BOD (3 days @ 27°C) IS 3025 -1993, Reaff:2009 mg/l 23
4 | CcoD APHA 22" Edi. 2012 — 5220-B mg/l 2
5 Ammonical Nitrogen APHA 22™ Edi.2012 — 4500 'NH, mg/l 18
| APHA 22 Edi.2012 — 4500 NO, me/l
6 |- . 0.42
Aol.NiTozEn APHA 22°Edi.2012—4500N0; | mg/l

o R 5, crer o]

D.CS.0 Authorlsed Signatory
fAssistant Director (Lab)] / [Dy.C.S.0]

The test result furnished relate to the sample received. The test report shall not be reproduced anywhere except in full without the written approval of Laboratory
3rd & 4t Floor, No.5, Ramasamy Nagar, Kavundampalayam, Coilmbatore - 641 030.
Telephone: 0422 - 2340174, Email: deltnpcbcbe @gmail.com, aeltnpcbcbe@gmail.com




TAMILNADU POLLUTION CONTROL BOARD,

Code No & Point of Collection

1.CV —175 — Treated Sewage Tank [Treated]

Analysis Completion date : 10.10.2017. '

Sample Collected by

O/o.The District Env.Engineer

No.5, Ramasamy Nagar,
Kavuridampa!ayam (Post),
Coimbatore — 641 030.

: Er.C.Vanaja, AE,

A T ADVANCED ENVIRQ;}\TMENTAL LABORATORY
—_—— COIMBATORE - 641 030.
ez i ol
|2 B
' Accredited Laboratory - (ISO/IEC 17025:2005) NABL-T-3661
REPORT OF ANALYSIS
Repo;'t Neo T :790. Date of Collection :11.09.2017. -
Analysis starting Date : 12.09.2017. Date of Receipt :12.09.2017.

SL’ Parameters Test Method Unit Sample-1
B CV-175
1 pH@ 25°C APHA 22" Edi.2012,4500—H® | Number 7.06
2 | Total Suspended Solids @105°C | APHA 22™ Edi. 2012, 2540 - D mg/ 70
3 BOD (3 days @ 27°C) IS 3025 -1993, Reaff:2009 mg/t 21
4 COD APHA 22™ Edi. 2012 — 5220-B mg/t 137
5 Ammonical Nitrogen . APHA 22" Edi.2012 — 4500 NH; mg/l © 219
" APHA 22° Edi.2012 — 4500 NO, mg/l
6 _ L.726
Total Nitrogen APHA 22" Edi.2012 — 4500 NO, mg/

6z
Sl

ES

The test result furnished refate to the sample received. The test report shall not be reproduced anywhere except in full with

Ky

Dy.CS.0

- @\W%&W '
[R.KENNADY],

Authorised Signatory,
Assistant Director (Lab).

t the written app

of Lab ¥

3rd & 4% Floor, No.5, Ramasamy Nagar, Kavundampalayam, Coimbatore - 641 030.

Telephone: 0422 - 2340174, Email: deltnpcbche@gmail.com,

aeltnpchbecbe

mail.com.
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TAMILNADU POLLUTION C(NTROL BOARD @
Advanced Environmental Laboratory, Coimbatore — 641 030. ‘

REPORT OF ANALYSIS
ReportNo - :1166. Date of Collection :15.11.2017.
Analysis starting Date :16.11.2017. Date of Receipt £ 16.112017.
Code No & Point of Collection _ Analysis Completion date : 11.12.2017.
1.CV — 209 — Treated Sewage Tank [Treated] - Sample Collectedby ~ :Er.C.Vanaja, AE,
 Ofo.The District Env.Engineer - -
" Nos; Ramasamy Nagar '

“SL |  Parameters ' TestMethod | Unit Sample-1
No - ) ¥ Cv-209
1 pH@ 25°C APHA 23rd Edi.2017 4500 -H" B 1.73
2 | Total Suspended Solids @105°C | APHA 23rd Edi. 2017 -2540-D mg/l ) 6
3 | BOD Bdays@27°C) IS 3025 — 1993, Reaft — 2009 mgl 7
2 T coD . APHA 3rdEQi2017-5220-B | mgh | 56
5 AR IToaE APHA 23rd Edi.2017— 4500 NH, | mg/l 34
' APHA 23rd Edi.2017—4500NO; | mg/l _
6 Total Nitrogen, : 221
: | APHA 23rdEdi2017 —4500NO; | mght

Ve %@'}W - Ry
E. s\ -+ DyCSO - [RKENNADY],
. : - Authorised Signatory,

B ’ Assistant Director (Lab).

Thcmwﬂtﬁmubdmhubﬂn samp!emeexved The test report shall not be reproduced anywhiere except in full without the written approvat of Laboeatory

3rd & 4t Floor, No.5, Ramasarmy Nagar, Kavundampalayam, Coimbatore - 641 030.
Telephone: 0422 - 2340174, Email: deltnpcbche@gmail.com, geltnpcbche@gmail.com.




TAMILNADU POL‘LU'I‘IOI-@ CONTROL- BOARD
Advanced Environmental Laboratory, Coimbatore — 641 030.

REPORT OF ANALYSIS -

Report No 1286, Dateof Collection”  :07.12.2017.

Analysis starting Date :07.12.2017. Date of Receipt :07.12.2017.
CodeNo & Point of Collection : Analysis Completion date 28122017
"1.CV — 219 — Treated Sewage Tank [Treated] Sample Collectedby  :Er.C.Vanaja, AE,
" " ' O/o.The District Env.Engineer

R No.5, Ramasamy Nagar,
Kavundampalayam (Post),

_ Coimbatore — 641 030.

Sf. : Parameters : Test Method - Unit - Sample-.-i
No| o | 2 L ' CV-219
) H@25C | APHA Z3:dE&2017 4500 —H' - 726
[ 2 :;Total suspendgd Solids @105°C | APHA 23rdEdL. 2017-2540-D | mgl 3
~5 T Bop G &ays @ 27°0) IS 3025 — 1993, Reaff — 2009 mgl | 10

S s el

" JES ' Dy.CS.O0 [R.KENNADY],
e Authorised Signatory,
P ‘ ‘ ' ' ‘ Assistant Director (Lab).

The test result furnished relate to the sample received. The test repost shall not be reproduced anywhere except in full without the witten approval of Laboratory

- 3r¢ & 4 Floor, No.5, Ramasamy Nagar, Kavund’ampafayam, Coimbatore - 641 030.
Telephone. 0422 - 2340174, Email: deltn mail.com, geltnpcbcbe@gmail.com.
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TAMILNADU POLLUTION CONTROL BOARD . f
Advanced Environmental Laboratory, Coimbatore — 641 030.
REPORT OF ANALYSIS
Report No : 1538. ' Date of Collection : 17.01.2018.
Analysis starting Date : 18.0 1.2018. " Dateof Receipt : 18.01.2018.
Code No & Point of Collection : Analysis Completion date : 31.01.2018.
1.CV — 240 — Treated Sewage Tank [Treated] Sample Collectedby - :Er.C.Vanaja, AE,
' O/0.The District Env.Engineer
= No.5, Ramasamy Nagar,
Kavundampalayam (Post),
Coimbatore = 641 030.
SL " Parameters Test Method Unit Sample-1
No ] ) CV —-240
1 pH@ 25°C '  APHA 23rd Edi.2017 4500 —H' : --- 7.57
2 | Total Suspended Solids @105°C | APHA 23rd Edi. 2017 -~2540-D mg/l 16
3 BOD (3 days @ 27°C) - IS 3025 - 1993, Reaff - 2009 mg/l 25

cs0 [RKENNADY],
Authorised Signatory,

Assistant Director (Lab).

The test result furnished relate fo the sample received. The test report shall not be reproduced anywhere exeept in full without the written approval of Laberatosy

3rd & 4tk Floor, No.5, Ramasamy Nagar, Kavundampalayam, Coxmbatare 641 030
Telephone: 0422 - 2340174, Email: deltnpchche@gmail.com, aelt il.cont

kb | o e




TAMILNADU POLLU'i‘iO_N CONTROL BOARD
Advanced Environmental Laboratory, Coimbatore — 641 030.

Report No : 1810.

Analysis starting Date : 23.02.2018.

Code No & Point of Collection

1.CV — 268 — Treated Sewage Tank [Treated]}

REPORT OF ANALYSIS

Date of Collection :23.02.2018.

Date of Receipt :23.02.2018.
Analysis Completion date :20.03.2018.
Sample Collected by : Er.C.Vanaja, AL,
©O/0.The District Env.Engineer

No.5, Ramasamy Nagar, -
Kavundampalayam (Post),

_ Coimbatore — 641 030.

SL Parameters Test Method Unit Sample-{
No CV -268
T PH@25°C - APIA B B30T 00 T 6.87
2 | Total Suspended Solids @105°C | APHA 23rd Edi. 2017(— 2540-D mg/l » 24.0
3 ‘ BOD (3 days @ 27°C) IS 3025 — 1993, Reaff — 2009 mg/l o1

057 Ks)
'mu
E.S

| %\g/

.ﬂ‘\dmﬂ%ﬁl}e{

[R.KENNADY],
Authorised Signatory,
Assistant Director (Lab).

The test result fumnished relate to the sample received. The test report shall aot be reproduced anywhere except in full without the written approval of Laboratory

3" & 4t Floor, No.5, Ramasamy Nagar, Kavundampalayam, Coimbatore - 641 030.
Telephone: 0422 - 2440174, Email: deltnpcbche@gmail.com, aeltnpchcbe@gmail.com.




o I - TAMILNADU POLLUTION CONTROL BOARD,
A ADVANCED ENVIRONMENTAL LABORATORY, /
—_—— COIMBATORE - 641 030. =2
S/ | ; : |
' Accredited Laboratory - (ISO/IEC 17025:2005) NABL-T-3661
REPORT OF ANALYSIS
Report No '12015. Date of Collection : :27.03.2018.
Analysis starting Date : 27.03.2018. Date of Receipt :27.03.2018.

Code No & Point of Collection

1.V S1833/18— STP Outlet [Treated]

Analysis Completion date : 11.04.2018.

Sample Collected by

Ofo.The District Env.Engineer

No.5, Ramasamy Nagar,
Kavundampalayam (Post),.
Coimbatore — 641 030.

: Er.V.Swaminathan, AEE.,

SL ~ Parameters Test Method Unit Sample-1 :
No VS1803/18

1. pH @ 25°C | APHA 23rd Edi.2017 4500 —H" --- -‘7.ﬁ8

2 Total Suspended Solids APHA 23rd Edi. 2017 - 2540 —-D mg/l 16

3 BOD for 3 days @ 27°C IS 3025 — 1993, Reaff - 2009 mg/l 24

P : \%
A D.CS.0 [R.KENNADY}
Authorised Signatory
Assistant Director (Lab)

The test result furnished relate to the sample received. The test report shall not be reproduced anywhere except in full without the written approval of Laboratory

3rd & 4t Floor, No.5, Ramasamy Nagar, Kavundampalayam, Coimbatore - 641 030.
Telephone: 0422 - 2440174, Email: deltnpcbche@gmail.com, aeltnpcbcbe @gmail.com.




sl TAMILNADU POLLUTION CONTROL BOARD,

w& ADVANCED ENVIRONMENTAL LABORATORY,
et o] COIMBATORE - 641 030.
o S el

A\

Accredited Laboratory - (ISO/IEC 1782 5:2005) NABL - TC-7025
REPORT OF ANALYSIS

Report No 1 271, Date of Collection : 11.05.2018.

Analysis starting Date : 11.05.2018. Date of Receipt : 11.05.2018.

Code No & Point of Collection Analysis Completion date : 13. 06 2018.

1.VS1285/18 — STP Outlet [Treated| Sample Collected by - : Er.V.Swaminathan, AEE

Ofo.The District Env.Engineer
No.5, Ramasamy Nagar,
Kavundampalayam (Post),
Coimbatore — 641 030.

SL Pa.rameters ‘ Test Method Unit Sample-1
No VS1265/18
| pH@25°C APHA 23rd Edi.2017 4500 -H" | = 212
2 Total Suspended Solids APHA 23rd Edi. 2017 — 2540 -D “mg/l 22
3 BOD for 3 days @ 27°C | IS 3025 ~ 1993, Reaff — 2009 mg{l 7

A %'Q/ i

ES’ D.CS.O [R.KENNADY]
Authorised Signatory

Assistant Director (Lab)
The test result furnished relate to the sample received. The test report shalf not be reproduced anywitere except in full without the written approval of Laboratory

3rd & 41 Floor, No.5, Ramasamy Nagar, Kavundampalayam, Coimbatore - 641 030.
Telephone: 0422 - 2440174, Email: deltnpcbche @gmail.com, aeltngcbcbe@_gmml com.




| — TAMILNADU POLLUT1(:! CGNTROL BOARD,

o EDURES ADVANCED ENVIRGE +18: " :1, LABORATORY,
—— COIMBAT (... - - 1 030,
Y : L
|- : _
Accredited Laboratory - (ISC/IEC 17025:2005) NABL - TC-7025

REPORT ¢ £ ~MALYSIS

[ULR TC-70251900000213H

Report No : 2015. Wenna lnde : 19.03.2019.
Analysis starting Date : 01.03.2019. _ At s nletion date : 19.03.2019.
Code No & Point of Collection Fiuie of Cottection : 28.02.2019.
1. VS-2502/19 — STP Outlet [Treated] Liate of ivveipt :01.03.2019.
S.omple Condition : Sealed
Sample Gu ulity : 2.5 Litres
“a - wected and
Hotao oy : Er.V.Swaminathan, AEE.,

Ofo.The District Env.Engineer
No.5, Ramasamy Nagar,
Kavundampalayam (Post),
Coimbatore — 641 030.

SL.No Parameters » Wt wicoind Unit Sample-
VS-2502/19
1 " pH@25°C APHA 23¢ ( Edi2ui7 4500 —H' --- 5.05
2 Total Suspended Solids APHA 231 i3 ™17 -2540—D mg/l 38
3 BOD for 3 days @ 27°C IS 3025 — | 443, il — 2009 i mg/l . 29

7 ,/LF M . ; £
jﬁ%\\éw i .s.j [ggs{pgm WU

Assistant Directgr (Lab)

The test result furnished relate o the sample received. The test report shaif net e gt o suywhere except in fisll without the written approval of Laboratory
3rd & 4t Floor, No.5, Ramasamy Naga::. i «aipalayam, Coimbatore - 641 030.
< nuinaileom, aeltnpebecbe@gmail.com.
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TAMILNADU POLLUTION CONTROL BOARD,

e ADVANCED ENVIRONMENTAL LABORATORY,
b COIMBATORE - 641 030.
o e padl ey
TR
Accredited Laboratory - (IS0/IEC 17025:2005) NABL - TC-7025
REPORT OF ANALYSIS

[ULR -TC702519000000419H

Report Ne 1 236. Report Date : 29.05.2018.
Analysis starting Date : 21.05.2019. Analysis Completion date : 29.05.2019.
Code No & Point of Collection - Date of Collection :21.05.2019.
1. VS-1305/19 — STP Outlet [Treated] Date of Receipt :21.05.2019.
Sample Condition : Sealed
~ Sample Quantity : 2.5 Litres
Sample Collected and
Requested by : Er.V.Swaminathan, AEE.,
O/0.The District Env.Engineer
No.5, Ramasamy Nagar,
Kavundampalayam (Post),
Coimbatore — 641 030.
SLNo Parameters Test Method Unit Sample -1
VS-1205/19
«1 pH@25°C APHA 23rd Edi.2017 4500 —H" .- 7.52
2 Total Suspended Solids APHA 23rd Edi. 2017 — 2540 -D mg/l 8
3 BOD for 3 days @ 27°C IS 3025 — 1993, Reaff — 2009 mg/l 3

6 sl

Authorised Signa z
Assistant Director (Lab).

. TFhe test result fucnished refate to (he sample received. The test repott shiall not be reproduced anywhere except in fulf without the written approval of Laboratory

3rd & 4th Floor, No.5, Ramasamy Nagar, Kavundampalayam, Coimbatore - 641 030.
Telephone: 0422 - 2440174, Email: deltnpchcbe@ gmail.com, aeltnpcbcbe@gmail.com
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TAM[LNADU POLLUTION CONTROL BOARD
Advanced Environmental Laboratory, Ceimbatore — 641 030.

REPORT OF ANALYSIS
[ULR-TC702520000000234F |
Report No : 07, 08, 09. Report Date - :30.07.2020.
Analysis étarﬁng Date :19.05.2020. Analysis Comptletion date : 30.07.2020. -
Caode No & Point of Collection ljate of Collection : 19.05:2020.
1. PR-290 — STP Inlet [Treated] : Date of Receipt : 19.05.2020.
pA P‘R—29I — Aeration Infet [Treated] Sample Condition : Sealed
3. PR—292 — STP Outlet [Treated} . Sample Quantity : 2.5 Litres

Sample Collected and : .

Requested. by : Dr.P.Ramesh, AE.,
Olo.The District Env.Engineer
No.5, Ramasamy Nagar,
Kavundampalayam (Post),l
Coimbatore — 641 030.

SL.No Parameters . Test Method Unit | Sample-1 | Sample-2 | Sample-3
_ PR-290 | PR-291 | PR-292
1 pH@25° C "APHA 23rd Edi.2017 4500—H' | --- 7.50 7.38 7.80
2 Total Suspended Solids | APHA 23rd Edi. 2017 —2540 — D mg/l ' 106 - 348 24
3 | BOD for3 days @ 27°C IS 3025 — 1993, Reaff — 2009 mg/l s T 5 )
4 “CoD | APHA 23rd Edi.2017—5220-B | mgll 56 64 8
5 Ammonical Nitrogen’ APHA 23rd Edi.2017 - 4500 NH3 | mg/! 6.1 45 2.8
. Remarks:

< - Indicates less tha_n minimum detectable limit.
JES Assistant Director (Lab). -

AEL —TNPCB - CBE.

The test result furnished relate to the sample received. The test report shall not be reproduced anywhere except in full without the written approval of Laboratory
3rd & 4% Floor, No.5, Ramasamy Nagar, Kavundampalayam, Coimbatore - 641 030.
Telephone: 0422 - 2440174, Email: deltnpcbche@gmail.com, aeltnpehche@gmail.com.




A TAMILNADU POLLUTION CONTROL BOARD,

e ADVANCED ENVIRONMENTAL LABORATORY,
e e gt ok -
T COIMBATORE - 641 030.
ST
Accredited Laboratory - (ISO/IEC 1702 5:2005) NABL - TC-7025
REPORT OF ANALYSIS
[ULR-TC702520000000371H
Report No : 348, 349, 350. Report Date : 04.09.2020.
Analysis starting Date : 18.08.2020. Analysis Completion date : 04.09.2020.
Code No & Point of Collection . Date of Collection : 18.08.2020.
1. PR-309 — STP Inlet [Untreated] Date of Receipt : 18.08.2020.
2. PR-308 — Aeration Tank [Treated] Sample Condition : Sealed
3. PR-310 — STP Outlet [Treated] Sample Quantity : 2.5 Litres
- Sample Collected and
Requested by : Dr.P.R.Ramesh, AE.,
O/o.The District Env.Engineer
No.5, Ramasamy Nagar,
Kavundampalayam (Post),
Coimbatore — 641 030.
Parameters Test Method ' Unit | Sample-1 | Sample-2 Sample-3
PR-309 PR-308 PR-310
pH@25° C APHA 23rd Edi.2017 4500 -H" .- 7.23 f 7.55 7.09
Total Suspended Solids APHA 23rd Edi. 2017 -2540-D | mg/l 132 486 10
BOD for 3 days @ 27°C IS 3025 — 1993, Reaff— 2009 - mgl | 44 62 <2
COD APHA 23rd Edi.2017-5220-B mg/l 272 312 8
Ammonical Nitrogen APHA 23rd Edi.2017 — 4500 NH3 mg/l 48.7 42 <2.0

Remarks:
< - Indicates less than minimum detectable limit.

. Qap ’ N
Ay

| o0
.‘F!Y WLG Al
J.E. Assistant Director (Lab),
AEL — TNPCB - CBE.

The test result furnished refate to the sample received. The test repoct shall not be sepraduced anywhere except in full without the writteq approval of Laboratory

311 & 4 Floor, No.5, Ramasamy Nagar, Kavundampalayam, Coimbatore - 641 030.
Telephone: 0422 - 2440174, Email: deltnpchche @gmail.com, aelen cbcbe@gmail.com




BEFORE THE NATIONAL GREEN
TRIBUNAL

0O.A No. 213 of 2015

C.P Senthil

...APPLICANT

Vs.

Tamil Nadu Pollution Control Board

& 2 Ors

... RESPONDENTS

TYPED SET OF DOCUMENTS

M/s. S.V.Pravin Rathinam
COUNSEL FOR THE 3R° RESPONDENT



211172021 S. V. Pravin Rathinam & Company Mail - Objections to the Joint Committee Report_ OA 213 of 2015

KSVPR & CO::] Josephine Shreela G @ SVPR & Co <josephineshreela.g@svprandco.in>

Objections to the Joint Committee Report_ OA 213 of 2015

1 message

Josephine Shreela G @ SVPR & Co <josephineshreela.g@svprandco.in> 11 February 2021 at 11:58
To: sm.kothai@gmail.com

Dear Ma'am,

I am the Counsel for the 3rd Respondent. Please find attached the Objections to the Joint Committee Report in the
subject mentioned case on behalf of the 3rd Respondent.

Regards,
Josephine.G

@ Objections to the Joint Committee_ OA 213 OF 2015.pdf
20636K

https://mail.google.com/mail/u/2?ik=3b19cc9f97 &view=pt&search=all&permthid=thread-a%3Ar332825544539331 8994&simpl=msg-a%3Ar332329799... 1/1



